
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE 
BENCH AT CHENNAI 

 

ORGINAL APPLICATION  NO.   65  OF 2020 
 

 

IN THE MATTER OF: 

SATYANARAYANA BOLISETTY,  
1-54-10/4, Plot-50, HIG, Sector-1, 

MVP Colony,  
Vishakapatnam Urban, 
Vishakapatnam, 

Andhra Pradesh-530.035. 
Bolisetty satyanarayana@gmail.com                               

                                                                          ……..Applicant 
                                                       VS 

1. Union of India 
       Through the Secretary. 

     Ministry of Environment, Forests and Climate Change, 
     Indira Paryavaran Bhawan, 

     Jorbagh Road, New Delhi-110 003. 
     Secy-moef@gmail.in: +91 11 24695262 and 6 others  

 
 

              COUNTER FILED BY THE 6TH RESPONDENT 
 

 

Date: 10.09.2022 

 

 

 

 
 

 

 
 

 

 

 
 

 

 
M/s MADHURI DONTI REDDY 

ADVOCATE 
STANDING COUNSEL FOR GOVERNMENT OF ANDHRA PRADESH  

A.P. POLLUTION CONTROL BOARD 
T.T.D. SUPREME COURT OF INDIA 

#S2, Royal Castle, 26, Gill Nagar Extension, Choolaimedu, Chennai – 600 094. 
                          Mobile: 98407 98460 / 63831 21322, Email: reddymadhuri09@gmail.com 

                                                         Counsel for 6th Respondents 
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